Advt. No. 04/2018 dated:
F. No.A.12024/2/2016-Estt.

~National Human Rights Commission

Manav Adhikar Bhawan,
Block-'C’, GPO Complex New Delhi —110 023

o§ July, 2018

Date:

Applications are invited against following vacancies in the Commission:-

Investigation Division:-

oy July, 2018

S. | Name of the post/Pay Band Mode of induction Number
No. of post(s)
1 Inspector By deputation failing which by re-17
Level-7 corresponding to employment/short-term contract
PB-2 Rs.9300-34800+ Grade Pay
Rs.4600/--
Research Division:-

2 Senior Research Officer By deputation including short-term contract failing | 2
Level-11 corresponding to PB-3 Rs. 156600- | which by direct rectt.

39,100/- + GP Rs. 6600/-

3 Research Officer On deputation basis temporarily for an initial | 2
Level-10 corresponding to PB-3 Rs. 15600- | period of one year or till notification of Recruitment
39,100/- + GP Rs. 5400/- Rules, whichever is earlier.

4 Sr. Research Assistant On deputation basis temporarily for an initial | 1
Level-7 caorrespending to period of one year or till notification of Recruitment
PB-2 Rs. 9300-34,800 + GP Rs. 4600/- Rules, whichever is earlier.

5 Research Assistant Deputation failing which by re-employment/short | 3
PB-2 Rs. 9300-34800/- + GP Rs. 4200/- term contract
Leve!-6 corresponding to PB-2
Rs,9300-34800
+ Grade Pay Rs.4200/

Law Division:-

6 Assistant Registrar, By deputation failing which by re-|1
Level-11 corresponding to PB-3 employment/short-term contract
Rs.15,600-39,100/- + GP Rs. 6600/-

Administration Division

7 Staff Car Driver (Ordinary Grade) By deputation 1
Level-2 corresponding to PB-1 Rs, 5200-

20,200/- + GP Rs. 1900/-

Note: (i) Number of posts may vary.

(A)
1.

(ii) Commission

notification on administrative grounds

Basic Eligibility conditions:-

Inspector:-
By deputation of officers:-

(a)

Forces of Union: or

reserves the right to canceliwithdraw the vacancy

(i) Working in simitar or equivalent grade in the Central/State Police Forces/Armed

(i) Sub-inspector in the Central/State Police Forces/Armed Forces of the Union
with 5 years regular service as Sub-Inspector: or

(iii) Officers working in the equivalent grade on regular basis under the Central
Govt./State Govt Departments/Central Public Undertakings; and

(b)

work.

| gy
—~

Possessing at least 5 years experience in vigilance or investigation or intelligence




By re-employment/short-term contract:-

Persons who have held analogous posts on regular basis in the Central/State Police
Forces/Armed Forces of Union and possessing at least 5 years experience in vigilance or
investigation or intelligence work.

The period of short-term contract/re-employment shall not exceed two years.

Senior Research Officer;-
(a) By Deputation:- Officers under the Central Govt./State Govt/Universities/Research
Institutions;
(n) Holding analogous posts on regular basis; or
(i) With 5 years regular service in post in the scale of PB-3 + Grade Pay Rs.5400 ;
(pre-revised) or equivalent; or
(iif) With 8 years regular service in post in the scale of PB-2 +Grade Pay Rs.4600;
(pre-revised) or equivalent; and possessing following essential qualifications:-
Essential qualification:-
(n) Masters degree in Political Sciences, History, Statistics, sociology of a
recognized unjversity or equivalent.
(ii) Degree in Law of a recognized university or equivalent.
(iii) 4 years research experience in any of the social science.
(b} By re-employment/short-term contract:-
Persons who have held analogous posts under the Central Govt./State
Govt/Universities/Research Institutions on regular basis and possessing the
educational qualifications and experience as prescribed for deputations above.
(c) By Direct Recruitment;:-
(i) Age limit:- Not exceeding 40 years ( Relaxable for Govt. servants upto 5
years in accordance with the instructions or orders issued by the Central
Govt.
(i) Essential qualification:-
(e) Masters degree in Political Sciences, History, Statistics, sociology of a
recognized university or equivalent.
{f) Degree in Law of a recognized university or equivalent.
(iii) 4 years research experience in any of the social science.
Note:
The crucial date for determining the age limit shall be closing date for receipt of
applications from candidates in India (and not the closing date prescribed for
those in Assam, Meghalaya, Arunachal Pradesh, Mizoram, Manipur, Nagaland,
Tripura, Sikkam, Ladakh Divn of J&K State, Lahaul and Spiti district and Pangi
Sub-Divn of Chamba district of Himanchal Pradesh, Andaman & Nicobar Islands or
Lakshadweep).
3. Research Officer:-
Officers under the Central Govt./State Govt/Autonomous BodiesfUniversities/Research
institutions holding:
(i) Analogous posts on regular basis; or
(ii} Posts with 5 years regular service in PB-2 + Grade Pay 4600/- ; and
Possessing following educational qualifications and experience:
Educational Qualifications
Essential:
Masters Degree in Political Science/ Sociology/Social Work/Economics/i Human
Rights/ Psychology/Population Studies or Criminology from a recognized
University.
Desirable:- M.Phil
Experience 3 years research experience in any of the social science.
4, Senior Research Assistant:-
By Deputation:- Officers under the Central Govt./State Govt/Autonomous Bodies/
Universities/Research Institutions holding:
(i} Analogous posts on regular basis; OR
(i) Posts with 4 years reguiar service in PB-2 + Grade Pay 4200; and
Possessing following educational qualifications and experience:
Qualification
Masters Degree in Political Science/ Sociology!/ Social Work/Economics/Human
Rights/ Psychology/Population Studies or Criminology from a recognized

University. \\Y\\l\h ‘N\’\
e




5.

(B)
(i)

(i)

Experience (Desirable)

2 years research experience in any of the social science.

Research Assistant:-
Deputation:-
Officers under the Central GovtiUniversities/Research Institutes;
(a) (i) Holding analogous posts on regular basis; or
(i) with 5 years regular service in a post in the pay scale of Rs.5200-
20,200/-+ GP Rs.2400/- or above.

(b) Possessing the following educational qualificationsfexperience:-
Essential Qualifications: -Bachelor Degree from a recognized university or
equivalent

Experience:-Research experience in any of social sciences or in the application of
law and procedure.

Desirable: Degree in Law from a recognized university or equivalent.

By re-employment/short-term contract:-

Persons who have held analogous post on regular basis under the Central
Govt./Universities/Research Institutes and possessing qualifications and
experience prescribed for deputationists.

The period of short-term contract/ire-employment shall not exceed 2 years.

Assistant Reqistrar

By transfer on deputation:-

Officers possessing a degree in law and holding analogous posts in Central
Govt./Supreme Court/High Court/CAT or officers of Central Govt./Supreme Court/CAT/High
Court in the Pay Band-2 Rs.9300-34,800/- + GP Rs.4800/-with 8 years of reqular service.

By re-employment/short-term contract:-

Persons who have held analogous posts on regular basis in Central Govt./Supreme
Court/High Court/CAT and possessing a degree in law.

The period of short-term contract/re-employment shall not exceed two years.

Staff Car Driver:-

Persons holding analogous post of staff car drivers in Ministries / Departments of the

Central Govt / State Govt / Supreme Court / High Courts and District Courts on reqular

basis;

{c) Regular Despatch Riders (Group ‘C");

(d) Regular Group ‘C’ employees of the Central Govt / State Govt. / Supreme Court / High
Court and District Courts. All the categories of persons must possess of
gualifications:-

(iv) Possession of a valid driving licence for motorcars. Knowledge of motor

mechanism and experience of driving motorcar for at least 5 years.

(ii) Destrable:-

(i) Pass in the 8" standard of any recognized school,

Other terms and conditions For_ deputation/re-employment/shot-

term contract posts:-
The deputation will be governed by the terms and conditions contained
in the Department of Personnel and Training’s O.M. No0.6/8/2009-
Estt.(Pay.II), dated 17.6.2010 as amended from time to time.
The applications of eligible candidates who are desirous of being
considered for appointment to the posts meant for deputation and can
be spared immediately, may please be forwarded to this Commission
latest by 5" September, 2018 alongwith attested photocopies of
ACRs for the last 05 years and vigilance/disciplinary clearance. The
applications shouid clearly indicate the service particulars, experience
and educational qualifications etc. in the prescribed form as at
Annexure-1. Applications received directly or without ACRs will
NOT be entertained. The forwarding authority may also certify the

information furnished in the bio-data. ~
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L




.
L
El ‘

-

(iif)

(iv)

Retired persons applying for re-employment/short-term
contract and direct recruitment basis may submit their
applications in Annexure-II directly to the Commission.

The maximum age limit for appointment on deputation basis
shall be 56 years.

How to apply:-

The candidates fulfilling the eligibility conditions may apply in the prescribed
format as per Annexure-I for the posts earmarked to deputation. For
the posts earmarked to re-employment/short term contract and direct
recruitment basis, they may apply on Annexure-II and send the same
by post to the Under Secretary (Estt), National Human Rights
Commission, Manav Adhikar Bhawan, Block-C, GPO Complex, INA, New
Delhi-110 023, along with copies of relevant supporting self attested
documents like proof of age, qualification, category certificate, disability
certificate etc.

The applications without supporting documents, photograph, unsigned and

incomplete applications, in any manner, shall be summarily rejected.

The candidates who are already in Government Service should apply through

proper channel failing which the applications shall not be considered.

Last date for receipt of applications will be 5" September, 2018.

Applications received beyond due date will not be considered.

- N\
(Sanjay Kumar)
Under Secretary (Estt.)
Tele: 011-24663279
Email: nhrcestt@nic.in



Atvh No. BV f2055/Est

) - Photo

L. Name'apd Address
{in Block Latters) .

L

2. Date of Blrth {n Chrlstlon ers) S - 7

3. I} Deleof entry Iy service

U}, Date of retlrement under Cenlraljsmta
Goveriznent Rules

4. Educational Qualificalions

5 Whethes Educational and other quallffcatiots
fequired forthe postaresatisfied. (fany -+ -
gualification has bieen treated 3s equivelent )
tv tho anc preseibed Intho Rules, state 1he

puthority far thesame).

Qualifization JExperlence requited bs mentfon | Quolifications/experienca possessed by the offiear
- In the advertisamenlfRoney draular

Essenlial Eseqiial

A) Qualification &) Gualficatien
. Bl PBmuience . B} Bipeience -
Desirablo Desimble
c] quakfloton : o ﬂurammlm
D] Espefente D) Experienca il

51 nNote; This Column needs to be amplified o ladicate Essentlzl and Desimble Qualificavions as
mantioxed In the RRs Sy the Adminfstrative Minlstry/Uepariment/Otfice at the Oma of Itgne of
Clreotarond [ssua of Advertisement In the Enplayment News,

52 Inlho case of degree and Post Graduste Qoallfications Electivefmaln subjects and subsidiary subjers

may ba lrdleated by the rapdldats,

-

6 Fleasestata efparly whother Inthafgheof

enbies made by you abave, you meet the
requisite Exsentlal Qualifications and mrk

experlance of the post.

632 Note; Bepowlag Departments ore to provide thelr spedficoommantsfvlewsconfinning the relevant
Essentlal Qualification/Wark experlence pnsse:.sed by the Candidate [os Indizated Jn the Biodate) with

referenea to the post applfed.




»

T.Dealiyel Employment, In chronclopteal prder.
_ pmatere, i ta spire belaw Is Insufflafant,

£

Fnﬂn:ensnp:mcsh:&dubanmuﬂaiwhvynur

Giirefipstitotlon | Pastheldon » | oy To "Pay Bandmad Grada | Pature . 1
. chm'.ar bash F&)‘l)’avmle ofthe Diies m:
: past held enragular | eetall)

- basle highlizhtlngy -

\ . &aprricnce
' . required  for

L3 . the

applled for

l J |

“Importank; Pay-band and Grode Pay grantad under ALFUN

Mr.? ore persenst to the offcer amd

therefore, should net be mentoned , Oaly Pay Bund ond Grade Fayf Poy scale of the pestheld on
razulir kasls to he mentlened, nmnsnfam;mwﬁhpmn:mmﬂmd Grid= mghnm:u:h
beelits havg beeq drawn by the Grdidate, mavba Indicated asbigjavs

Fay, Pav Band, ondi Grad.cl’ay
4 drawn under ACH S MArPScheme

frem T

orPermanen

BXahire n!premntnmplnyment le.Ad-|
het or Yemparary ‘or Quasl-Fermznent

8/n st the present emplayment s
kald op deputatlenfoontrecs  basls,

pleare sete- ,
b |
2] The date of Ldtal| b) Pared of apintment | &) Rame of Iha pasent | d) Nome of the
sppalnimzal ondeputaffonjeostrant | offizforpaniaion ta |'post and Poy of
. . whith * the @pplicant | the paxt keld I
. o | belompr, o Sulntantivg
. s 4 wpehty In the s
, | parem
v - ! aEEnlsation

shoul b forwarded by th
Viglhree Qeacznee 3pdd In

a3y Mnm incase of ormu plreatly o deputation, the aypleations of suth'efficess

nfprrent dref Urpartmant dlungivith Cadre Ceavapce,

ty stiflsate

822 Nee; Jafermation under Saluren #{c) & [d) above must be given i ol rses
wherep person Ishaldinga post on deputatinn msteldy the cadre/ n:ganhaﬁnn but
stllmaintalning a lien in hfspamnl cadref organlsation

- o —— e R



J 2zt the refevant lymm) -

.Uany pastheld on Deputatinn I The
R by the applens, date of rolum
foom st deputation pnd other
shhails,  *°

»

.Addorad desatis okout prosent
emplayment:

Prexse state whethér werklng emelar
fndlatethe pama ofyour employnr *

8} Centrs) Gevepment

b} Stote: Goveroment

Y Aotanamaus Digantzatipn

d} GovemmentUnderioklng
+ O} Unlvorshley

n_Oihexs

12, Plane statn whethor ysu am
wakng Iy the same Cepartment an3
ez |a the leeder grade or feader to
fetderprad=

38 Am yov In Revised Scala ef oyt If
Yei, giva tha dale from which the
revksion took phace end sl Indicale the
pemvkedimle

4 Totelermplements par monlh Row dravin

BadsPaylnthgfd |

Gradz Py

Totsl Emalumaats

*

« |35 ta case e ppplican belomgs 1o on Organtsallon Which f5 Aot fellewing the Centro| Govemment
Pryaley, the latest satuy sy lsm:ld oy ths Dngapiaticn showlie Gie folowing detalls may be

 Excdosed, .
BaudcmywithFealand | Peamess Payfiuterim Tota) Emoluments
Fapand i ef relfal'fother Allowontas
Increrment ste, {with break-ip ) )
detalis) .
54 Adddfanal Informabien, If any, roloveet to the
posk yau appiiad for b suppont of your sulabilly far i
the post. ) _ . .
{Risemong other things may provide (nfarmating with -
to (1 sdditions] amdemlz qualfizmifons 1Y

 regard by (1} o




- ’ " ! .
LI faral Ira!'nfuguhﬂﬁmu;i?;zpeﬂwm pverond .
J @ dme  presoibed i _tha  Vammy '
ﬂmdv[hd_vml:mmt} :
[Rate; Eptioxs ¢ separaee sheer, If the  spare s i

InueMident)

188 Achlcvemerdsy

The wadidstes are requisted o Inflesta fnfonmetian )
withregards; ",
M Res=ard publailons and repérts and spocia] .

ol
. (1] Aszrdgf3ckolasMps/Oifidal Rppresatian
() Afslbstion with  the  swfesfom] .
bodles/indtitutlans /sl aticsond, ,
[} Raentsyegitared In oxn mme or aghleved for the
arganintln |
(¥ Any researchf fnpovotive mesure.Indohing offidal . .
tecopnlelsn vi} ery otherinformntion,
[Nztes Enelore o separate shest If tha apare Is
Ersuffdent] .
17, Pimse swmie whether you fr Gpplying for
deputmian [BTO/Absorption/Re-employmarng Bosled -
[OFfcers pader Cantral{Staip Govemments are ooly '
Higth for “Pusorption”. Capdidates of noo- .
Goverament Drgenlmbipns are efigtble gnly for Shan

TermOontracd} 1,
R ¥z o3t ol 51C { Pbiorptan Ao empbpmeat ,
| [am svalatia obly 3F the vacancy "dreufar speclally

maptioned sacmfiment by “STCY or “Absarpilon” or
*He-eampoyment'). -

18, Whetherbelangs tn SC/AT

[ hn;mefnﬂf gane tl!rn;:gh 1he \aaany siicufar/adeetiyement 85d Jum wel awzra that the

Infatmaton ferlhed [n the Cumirufum Vitan Buly suppovied by the documents In respecsaf Fasential

faiction/ Wark Experlente subelitted by ra w4l olsu be asessad by the delection Committecutiha

*  Hmeelseietion for the post, The In;unm&an.f deralls prowided by Mo pe coiTest 2nd e ta the bast
ol iy knawicdzn andno matorial fact heulnga bxaslog vhmy solertion Iy breasuppressedf withheld,

]
{siprature of the randidato)

Address

} Datq__ . .




-~

: 5 - .

, = Eertiiction hrllu; Emplayesf Cidra Canlinfling Authority
Tha infesmallanf detallt provided I the abavs oppicatien by the appliant are wuz oad .

enust a5 per the Ty nvalfable on records, Nefshe positsses edoational yralifeaony ond
expaslence mpntizned In tre vacancy Clranlar, splectad, he/she Wit ba relfouad Imed]algfy.

2 Alswenlllnd thot: . )
) There Is novigdanch or dlselplingry tass pendingf cantomplated spalnse Shri/smi, } '
0 ° His/Rer Inteprity s costifind, - ”° - .

W Wi/ HerCR Bossierin ofiginalis enclpsedfphutocoples ol the ACKs foptho best 5 yeIrs duly
aleited by g eHicer ol hos mnkn( UnslerSetrztary of the Sovt. of ladia or wbave sme arlnsed,, .

) Nomefr/ minorpemaity hos been lnpacedan Rimf trew durizyp tha bass 20 yéors o7 Alisrap
12jorf ilnor penaltes Imposedanhlny/ ber during the fast 20years Is emclosed, (35 the rase may b

- ' . . * Cmlersigned

" (Empldyer] Codre DantroBlrz Atoaiiy wth Sea]




ANNEXURE-|

Advt, No, 06/2016/FEstt.

Post applied for;

1.

8(a).

Paste here firmly
recent photograph

(4 cmx 5cm)
(do not staple)

Name of Candidate
(As per matriculation cartificate)

Father's Name
Mother's Name

Date of Birth :
(As per matriculation certificate)

Age as on last date for receipt of
application :

Whether seeking age relaxation :
Gender (Male/Female)
Natlonality

Category
(whether SC/ST/0BC/General)

Whether Physically Handicapped :

(OR/VH/HH)

If VH, whether scribe is required :

or not




v, -2-

_" . 9 Educational/Professional Qualification:

School/ Class/
oL Bty Degree College/ | Subject Taken | YE2rOf | pjoyion
' University passing & Yage
i
10. Experience:
Name of the Post Scale of pay
Employer/ Held From to Nature of duties and last salary
Organisation drawn

11. Permanent Address

12, Address for Communication
along with Pin No.

13. Mobile No. (If any)

14. E-mall-ID (If any)



‘ 15.  Any other information

Dated:
(Signature of the candldate)
DECLARATION -

M I have not submitted any other application for thig examlination. I am aware
that if I contravene this rule, my application will be rejected summarily by the
Commission.

(i) I have read the provisians in the Notice of the examination carefully and I
hereby undertake to abide by them.

(If) I further declare that I fulfill all the conditions of eligibliity regarding age
limits, educational qualifications etc., prescribed for admission to the examinatian.

(iv) * For Ceptral Govt, Clvili oyees seekl e relaxatfo

I declare that I am a Central Govt. Civilian Employee and completed 3 years
regular service or regular length or service stipulated in the natice of the
examination on or before date of closing of submitting application form given in the
notice,

(v)  *For candidate belonging to 0BC

I declare that I belbng to the community which Is recognized as a backward
class by the Govt, of India for the purpose of reservation In services as per orders
contained in Deptt. Of Personne! & Tralning Qffice Memorandum No. 36012/22-93-
Estt (SCT) dated 8.9,1993. I also dedare that I do not belong to the
person/sections {creamy layer) mentioned In column 3 of the schedule of the OM
mentionéd above and modified vide Govt. of India DOPT OMs mentioned in the
Notice, I further declare that I am in possession of OBC Certificate as per the
prescribed format,

(vi) I hereby declare that all statements made in this application are true,
complete and correct to the best of my knowledge and bellef. I understand that In
the event of any information being found suppressed/false or Incorrect or
Ineligibility belng  detected. before or after the examination, my
candidature/appointment is liable to be cancelled.

1

Place :

Date : (Signature of the candidate)
{unsigned application will be rejecte_d)




